Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI(Liquidation Process) Regulations,2016
Name of the corporate debtor: Auspice Trading Private Limited; Date of commencement of liquidation: 31st January' 2019 (Order passed on 21st January' 2019 and Liquidator
received copy of order on 31st January' 2021)
List of stakeholders as on: 19th March' 2021
List of operational creditors (Employees)
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1IN.A. Sachin ATPL/04 |02-03-2019] 5,10,438 5,10,438 5,10,438 |Employees 0.014 [V 0) - 0]No
Todanker
2IN.A. Govind ATPL/05 |02-03-2019] 4,99,183 4,99,183 4,99,183 |Employees 0.013] 0| 0| - 0]No
Masurakar




